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(e) As fa;- #s Delhi is eonqerneﬂ,
their geniority will be maintained on
‘priority basis, This is how we are
trying to help and there is no ques-
tion of pressures, We are helping
them. If they want to continue in
Simla, they will get absorbed there.
But quite a few persons among them,
if they get accommodation facility
and other facilities are, in, fact, keen
to come to Delhi. :

PROF. NARAIN CHAND PARA-
SHAR: What is the third alternative?

SHRI VASANT SATHE: The third
alternative is that even in Delhi,
they retain their seniority.
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Supply of Raw Petrocleum coke to
India Carbon Ltd. West Bengal .

<+

*869. SHRI MUKUNDA MANDAL:?
SHRI SOMNATH CHATTER~
JEE:

Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
pleaseq to state:

(a) whether Government are aware
of the fact that due to stoppage of
supply of raw petroleum coke, the
India Carbon Ltd, of West Bengual is
closed since August, 1079;

(b) whether Government have
received any representation/memo-
randum about this;

(c) if so, details thereof; and

(d) steps so far taken by Govern-
ment to ensure the supply of raw
petroleum coke to the India Carbon
Ltd.?

THE MINISTER OF STATE 1IN

THE MINISTRY OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI DALRIR SINGH): (a) o (e).
Representations have been received
in thig Ministry for the allocation of
raw petroleum coke (RPC) for the.
calcinating unit of the India Carbom.
Ltd. at Budge Budge, West Bengal, in.
view of the reported closure of the
unit since August 1979 due to itg non=
availability.

(d) In view of the inadequate
domestic availability of RPC relative.
to the domestic requimment. of
calcination unitg instructions have beeni,
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issued to the Indian Oil Corpor tmn
(10C) to import “additional quantiti

of RPC tp meet, to the maximum ax-
tent possible the demandg of all the
units, including that of India Carbon
Limltad after taking into considera-
tion the indents received from them.
India Carbon Limited, Budge Budge,
has been advised to contact the JOC
111 the mattm-

SH.RJ MUKUNDA MANDAL: The
reply given by the hon, Minister is
incomplete, vegue and one-sided. The
Government of West Bengal, the Chief
Minister of West Bengal, the Relief
Minister, the Industry Minister, the
trade union leaders...

MR. DEPUTY-SPEAKER: If you
say ‘Government of West Bengal’ it
is sufficient,

SHR] MUKUNDA MANDAL: All
of them have given representation for
the reopening of this unit. But this
Government is pretending to be just
deaf and dumb. Due to the closure
of thig unit, nearly 150 employees
have been thrown out of employment.
i want to know from the hon. Minis-
ter whether he is aware that the
Chairman of the IOC had suggested
that equitable distribution of this raw
material be made to all the licensed
units throughout the country, and if so,
what are the constraints standing in
the way of equitable distribution of
this raw material, that is, raw petro-
leum coke and whether there is any
doubt regarding the viability and pro-
fitability of this unitin Budge Budge.
My last part in the first supplementary
is whether the Government of West
Bengal have expressed their sincere
wﬂllngness to take over the company.
1t so, why is the Government of India
hesitating to supply the raw materials?
Will they assure the Government of
West ‘Bengal that they will supply suffi-
cient raw materials so that they can
take over the unit and re-open the in-
dustry?

"t MINISTER OF PETROLEUM,
!CALS AND FERTHJZERS

H I P. C. SETHI): The hon. Mem-
"ter ‘thinks that we have not paid any

_APRIE-2Y, 1081 :

Omsl Soawers B
heed to tqe xequnt ,qugg the Opqn-
pany or by the West BQngal Gc'vum-
ment or the Chiet Minister and the-
hon. Members of Parliament. Mr. Som--'
nath Chatterjee ang Mr Jyotirmoy
Bosu. It is not correct. They are ac-
tually short of RPC because of the-
closure of the Barauni refinery. Now
that Barguni refinery has started it is
expected that we will be geiting one
lakh tonnes from Barauni, We are also
impoiting | lakh tonnes during 1981-82.
But the total requirement of RPC is
240,000 tonnes. This year fortunately
the avaiiability of RPC is expected to-
be 250,000 tonnes. So we will be able-
to meet the complete requirements of
22,000 tonnes of the Budge Budge {ac-
tory this year.

As far the other counterpart of this
company which is in Gauhati, they
were continuously getting the raw
material from Gauhati and Digboi. So,
there is no question of partiality.

As far as the allotment on an equit-
able basis is concerned, the question
will not arise because we will he satis-
fying their demands completely.

SHRI MUKUNDA MANDAL. The
hon, Minister has said that there is
scarcity of raw material. That I
understand, 1f there is scarcity,
then all the units - will suffer pro--
portionately, .but only one umit in.
West Bengal is suffering. That is.
my gquestion, o

My second supplementary. Is it
not a fact that the whole allocation
of RPC to Mijs, India Carbon ILid, is-
now utilised in the Gauhati plant and
if so why? I also want to know
whether there is any top-level con--
spiracy not to supply the raw mat-
erial to India Carbon ' Ltd of West
Bengal, 1Is it not a fact that the
Indian Qil Corporation Ltd. has re-
fuseq to supply RPC to the Budget
Budge unit,

In view af. all this, I want to know
whether the Government have con-
ducted or is interesteg -to cnndupt:
an inquiry to fix the resg
sibility for the closure of M]s..
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Siaribon 143, of West Bangel in view .

ot {he fact that there are about 158

people who have been tmﬂut"’f

mptomnt

. SHRL P. € SETHL A; have

gaid, hecause of the closurg of the
‘Barauni refinery ang shortfall in im-
ports last year, we could not meet
the requirements of the units which
Tequire sbout 3 lakhg tonnes of RPC
for their complete production. How-
ever, their productm capacity is
Jaw and it is 60 per cent and
therefore, we have assessed the re-
quirements at 240,000 tonnes and
there will be no shortfall this year
because we have made arrange-
ments for the import of one lakh ton-
neg of RPC.

SHRI JYOTIRMOY BOSU: We
have a Yojana Bhavan and we talk
about Plan and planned economy
means mainly supply of raw mat-
erial and to make it a certainly, per-
sonnel, market and a cushion in
between in every sphere. I have
been writing to the Government
from 1977. The Minister has just
now said about the Barauni closure.
But is it not a recent phenomenon?
And ig it not also a fact that the
rival company in Haldia having a
powerful lobby in Delhi and greas-
ing the palms adequately, is getting
preferential treatment as compared
1o the India Carbon Ltd? I would
like to ask the hont. Minister to tell
us specifieally this,

‘He has stated in his reéply that in-
wtfuctions have been issueg to the
Indian Oil Corporation to import
-additional quantities of raw petroleum
eéke to meet the requirements. Would
‘B kindly give the exact date of
giving sueh instructions to the IOC?
And asiso would he kindly tell us
‘this. He gays that India Carbon
Tad., Budge Budge has been advised
o conuet the Indidn O} Corpora-
tim in thé mitter,

Will he a}ntheddou such
‘ldvimt How soon dosx . he . think
mmmz.td..audpm

Qrol Angwers I

will be getting at least & mim
supply of this raw petroleum coke
t\ormthemmwhmhhuhkac&
150 workers ang 450 stomaches m-
ing on the sireets?

' SHRI P. C. SETHI: Sir, I 'do nod
have  the dates with me but I can
assure the hon. Member that imports
have been tied up for 1981-82 to the
tune of 1 lakh tonneg and Budge Budge
factory would be getting their full
quota of 22,000 tonnes and there would
be np difficulty. However, I would like
to add that while taking into accouat
the Budge Budge factory’s clsoure we
have taken into consideratin this
import question and apart from that
the other unit of this factory at Gau-
hati was getting its full supply from
Gauhati and Digboi. '

SHRI JYOTIRMOY BOSU: Sir, he
hag not replieq to my question. I
know Mr. Sethi since 1962. Earlier
he was doing his homework. I do not
know about now. 8ir, he has said
instructions have been issued to the
Indian Oil Corporation to import addil-
tional quantities. I want to know the
exact date when the instructions were
issued. Secondly, Indian Carbon Ltd.
has been advised to contact IOC in
the matter. I would also like to know
the exact date when they were advised
to contact IOC.

SHI P. C. SETHI: Sir, I am net
having the dates. If the hion. Member
is interested in the dates I will write
to him.

Availability of Life Saving Drugs

%870. SHRI R. P. DAS: Will the
Minister of PETROLEUM, CHEMI-
SALS AND FERTILIZERS be piealed
o state:

(a) whether the supply of impartant
drugs through a national net work has
proved a flop;

(b) it not, why life saving drugs m

not avalhbh at the sheps; snd
(e) the actual sales miade so .ﬁr

during the current’ financial yéﬁ‘?





